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Item No. 10                   Court No. 1 

  
BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI   
   

 Original Application No. 1127/2024 
         (I.A. No. 422/2024) 

 
Sukhdeep Singh        Applicant 

 
Versus 

 

 
Haryana State Pollution Control Board & Ors.      Respondent(s) 

 
 
 

Date of hearing: 19.02.2026 
 

 

 
CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 

HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER 
    
Applicant:  Mr. Ajit Sharma and Mr. Kanchan Kumar, Advocates 
 

Respondents: Mr. Rahul Khurana, Ms. Bhavya Singla & Mr. Ishan Sharma, Advocates 

for R - 1 to 5  

Mr. Atif Suhrawardy & Mr. Pankaj Kumar, Advs. for CPCB (Through VC) 

Mr. Anshul Mangla, Advocate for R - 6 (Through VC) 

        

 

 

    

 

 

ORDER 
 

1. The joint Committee appointed by the Tribunal by order dated 

11.09.2024 has filed further progress report dated 17.02.2026 in that 

progress report the status of 217 stone crushing units in Yamuna Nagar is 

disclosed as follows:- 

Total no of stone 
crushing units in 

Yamunanagar 

No of units 
found 

dismantled 

No. of 
units lying 

closed by 
Board 

No. of 
operational 

units 
 

217 40 50 127 

 

2. Reply further discloses the status of 51 units which have been 

verified as follows:- 

“2.0. Progress made by the Joint Committee in compliance of 
the orders of Hon’ble NGT by the Joint Committee: 

 
1. In pursuance of the directions passed by this Hon’ble Tribunal and to 

verify the compliance status as pre notification dated 02.09.2025 and 
CPCB guidelines 2023; the Joint Committee has conducted verification 
of 51 stone crushing units with respect to sitting norms and 

74Annexure- 1964
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environmental norms. Copies of the inspection reports of all the 51 no 
of stone crusher units are attached as Annexure-4 (colly). 
 

2.  The findings of the Joint Committee based on the inspections are, as 
follows: 

 

i. During the inspection, all stone crushing units were found  non-
operational. Out of a total of 51 stone crushers, 11 units had been 
closed by the Haryana State Pollution Control Board due to previous 
non-compliances, while the remaining 40 units were non-operational 
and had not submitted any information regarding their operational 
status to the Board. Therefore, all the 40 no of units have been directed 
not to operate without prior intimation to the HSPCB. Copy of the 
orders are attached as  Annexure-5 (colly). 
 

ii. It has been found that none of the stone crusher unit has got approved 
the plantation plan for 02 rows of avenue plantation from DFO 
Yamunanagar as per notification  dated 02.09.2025 and directions 
have also been issued to the stone crushing units for the same. As per 
the information provided by DFO Yamunanagar till 15.02.2025, 
plantation plan of 10 no of units have been approved. 
 

iii. The stone crusher-wise status of compliance verified by the Joint 
Committee and the status of the action taken by HSPCB for the non-
compliances observed by the Joint Committee, are summarized in the 
following Table -1. 

 

S 

.No. 

Name and address of the 

Stone Crusher along with 

geo-Coordinates 

Date of 

Inspection 

Non-compliance observed by the Joint 

Committee 

Action taken by HSPCB for the non-

compliances  

1 M/s J.B. Stone Crusher, 

Village Doiwala, Tehsil 

Chhachhrauli,  District 

Yamunanagar 

11.12.2025 1. Unit has provided 15 no. of sprinklers having 

54 no. of nozzles out of which 6 nozzles are not 

functional. While, at least 50 no. of sprinklers 

along with Water storage facility of minimum 

10 KLD are required as per Notification dated 

02.09.2025. Further, no water sprinkling 

arrangement provided at unloading area. 

2. Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

3.Unit has provided wind breaking wall but the 

height of which is not adequate while the height 

of wall should be 02 feet more than the highest 

node of crusher along the periphery of crusher 

as per Notification dated 02.09.2025. 

4.Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines. 

5.Unit has provided only 01 Nos. of rotating 

water sprinkling system which is not covering 

entire premise as per CPCB guidelines. 

6.Unit has provided only 01 row of plantation. 

While two rows of plantation along the 

periphery of the plant is required after duly 

approval of plantation plan by Divisional Forest 

Officer as per Notification dated 02.09.2025. 

SCN issued vide letter No. 

HSPCB/YR/2025/2660 dated 

18.12.2025 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 31.12.2025. The unit submitted 

its reply on 14.01.2026 after making 

compliances, which requires re-

verification. 

75965
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7.Unit has provided display board but plant 

capacity and date of issue of CTE & CTO from 

HSPCB not mentioned as per CPCB guidelines. 

8.Unit has installed 07 Nos. of CCTV Cameras 

but unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB 

guidelines. 

Status of Dust collector  

Installed 

2 M/s Ganga Gram Udyog 

Sansthan, Village Doiwala, 

P.O. Devdhar,  District 

Yamunanagar 

11.12.2025 1. Unit has provided 15 no. of sprinklers having 

55 no. of nozzles out of which 6 nozzles are not 

functional. While, at least 50 no. of sprinklers 

along with Water storage facility of minimum 

10 KLD are required as per Notification dated 

02.09.2025. Further, no water sprinkling 

arrangement provided at unloading area.  

2.Unit has installed 05 no. of conveyor belts out 

of which only 03 no. of belts are covered while 

all conveyor belts shall be covered as per 

Notification dated 02.09.2025. 

3.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall only on 

one side of unit but the height of which is not 

adequate while the height of wall should be 02 

feet more than the highest node of crusher along 

the periphery of crusher as per Notification 

dated 02.09.2025. 

5. Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines.  

6.Unit has provided only 01 Nos. of rotating 

water sprinkling system which is not covering 

entire premise as per CPCB guidelines. 

7. Unit has provided only 01 row of plantation. 

While two rows of plantation along the 

periphery of the plant is required after duly 

approval of plantation plan by Divisional Forest 

Officer as per Notification dated 02.09.2025.  

 

8.Unit has provided display board but contact 

details of Owner and plant capacity not 

mentioned as per CPCB guidelines. 

9.Unit has not installed any CCTV Cameras and 

unit has not provided the access to ascertain the 

data storage of minimum 30 days as per CPCB 

guidelines. 

 

Status of Dust collector  

Installed 

SCN vide letter No. 

HSPCB/YR/2025/2656 dated 

18.12.2025 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 31.12.2025. The unit submitted 

its reply on 14.01.2026 after making 

compliances , which requires re-

verification. 

3 M/s Nanak Stone Crushing 

Co., Village Doiwala, District 

Yamunanagar 

11.12.2025 1. Unit has provided 03 no. of sprinklers having 

12 no. of nozzles. While, at least 50 no. of 

sprinklers along with Water storage facility of 

minimum 10 KLD are required as per 

Notification dated 02.09.2025. Further, no 

water sprinkling arrangement provided at 

unloading area.  

2.Unit has installed 03 no. of conveyor belts 

which are not covered node to node while all 

SCN vide letter No. 

HSPCB/YR/2025/2666 dated 

18.12.2025 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 31.12.2025. The unit submitted 

its reply on 03.02.2026after making 

compliances, which requires re-

verification. 

76966
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conveyor belts shall be covered properly as per 

Notification dated 02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall only on 

one side of unit but the height of which is not 

adequate while the height of wall should be 02 

feet more than the highest node of crusher along 

the periphery of crusher as per Notification 

dated 02.09.2025.  

5.Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines.  

 

6.Unit has provided only 01 Nos. of rotating 

water sprinkling system which is not covering 

entire premise as per CPCB guidelines. 

7.Unit has provided only 01 row of plantation. 

While two rows of plantation along the 

periphery of the plant is required after duly 

approval of plantation plan by Divisional Forest 

Officer as per Notification dated 02.09.2025.  

8.Unit has provided display board but plant 

capacity and date of issue of CTE & CTO from 

HSPCB not mentioned as per CPCB guidelines. 

9.Unit has installed 08 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines 

Status of Dust collector  

Installed 

4 M/s Jai Bhole Stone crusher 

Village Doiwala, District  

Yamunanagar 

 

11.12.2025 1.Unit has provided 15 no. of sprinklers having 

50 no. of nozzles. While, at least 50 no. of 

sprinklers along with Water storage facility of 

minimum 10 KLD are required as per 

Notification dated 02.09.2025. Further, no 

water sprinkling arrangement provided at 

unloading area.  

2.Unit has installed 06 no. of conveyor belts out 

of which 01 no. is fully covered, 03 no. of 

conveyor belts are partially covered whereas 

two conveyor belts is not covered while all 

conveyor belts shall be covered properly as per 

Notification dated 02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall only on 

one side of unit but the height and width of 

which is not adequate while the height of wall 

should be 02 feet more than the highest node of 

crusher along the periphery of crusher as per 

Notification dated 02.09.2025.  

5.Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines. 

6.Unit has not provided any rotating water 

sprinkling system which is required as per 

CPCB guidelines. 

7.Unit has provided only 01 row of plantation. 

While two rows of plantation along the 

periphery of the plant is required after duly 

SCN vide letter No. 

HSPCB/YR/2025/2658 dated 

18.12.2025 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 31.12.2025. The unit submitted 

its reply on 07.01.2026 after making 

compliances , which requires re-

verification.. 

77967
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approval of plantation plan by Divisional Forest 

Officer as per Notification dated 02.09.2025.  

8.Unit has provided display board but plant 

capacity not mentioned as per CPCB guidelines. 

9.Unit has installed 06 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

5 M/s Nirmal Honey Stone 

Crusher, Village Doiwala, 

District Yamunanagar 

 

11.12.2025 1.Unit has provided 18 no. of sprinklers having 

52 no. of nozzles. While, at least 50 no. of 

sprinklers along with Water storage facility of 

minimum 10 KLD are required as per 

Notification dated 02.09.2025.  

2.Unit has not provided complete enclosures to 

its crushing sections as required as per CPCB 

guidelines. 

3.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as per CPCB 

guidelines. 

4.Unit has installed 09 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas, 06 no. conveyor belts are not 

covered. While all conveyor belts shall be 

covered node to node as per Notification dated 

02.09.2025. 

5.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided wind breaking wall only on 

one side of premise but the height and width of 

which is not adequate while the height of wall 

should be 02 feet more than the highest node of 

crusher along the periphery of crusher as per 

Notification dated 02.09.2025.  

7.Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines.  

8.Unit has provided 04 no. of rotating water 

sprinkling system but not adequate to control 

the dust emission from entire premises which is 

required as per CPCB guidelines. 

9.Unit has provided only 01 row of plantation. 

While two rows of plantation along the 

periphery of the plant is required after duly 

approval of plantation plan by Divisional Forest 

Officer as per Notification dated 02.09.2025.  

10.Unit has provided display board but plant 

capacity and details of owner are not mentioned 

on the display board as required as per CPCB 

guidelines. 

11.Unit has installed 09 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

 

 

SCN vide letter No. 

HSPCB/YR/2025/2662 dated 

18.12.2025 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 31.12.2025. Unit has not 

submitted reply of SCN therefore 

Speaking order has been passed on 

13.02.2026 for initiation of closure 

action. 

 

78968
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6 M/s Saraswati Stone Crusher, 

Village Doiwala, District 

Yamunanagar  

 

11.12.2025 1.Unit has provided 08 no. of sprinklers having 

23 no. of nozzles out of which 01 no. is not 

functional. While, at least 50 no. of sprinklers 

along with Water storage facility of minimum 

10 KLD are required as per Notification dated 

02.09.2025.  

2.Unit has installed 08 no. of conveyor belts out 

of which 01 no. of conveyor belt is fully 

convered, 04 no. of conveyor belts are partially 

covered whereas, 03 no. conveyor belts are not 

covered. While all conveyor belts shall be 

covered node to node as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on 02 

sides of premise but the height of which is not 

adequate while the height of wall should be 02 

feet more than the highest node of crusher along 

the periphery of crusher as per Notification 

dated 02.09.2025.  

5.Unit has provided metalled road on ramp but 

entire area inside the premise is not metalled as 

per CPCB guidelines.  

6.Unit has provided 03 no. of rotating water 

sprinkling system but not adequate to control 

the dust emission from entire premises which is 

required as per CPCB guidelines. 

7.Unit has provided only 01 row of plantation 

on 02 sides of unit. While two rows of 

plantation along the periphery of the plant is 

required after duly approval of plantation plan 

by Divisional Forest Officer as per Notification 

dated 02.09.2025.  

8.Unit has provided display board but plant 

capacity not mentioned on the display board as 

required as per CPCB guidelines. 

9.Unit has installed 06 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

SCN vide letter No. 

HSPCB/YR/2025/2664 dated 

18.12.2025 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 31.12.2025. The unit submitted 

its reply on 14.01.2026 after making 

compliances , which requires re-

verification. 

7 M/s Haryana Stone Mills Pvt 

Ltd., Village Doiwala, Tehsil 

Chhachhrauli,  

District Yamunanagar 

07.01.2026 1.Unit has provided 15 no. of sprinklers having 

55 no. of nozzles whereas atleast 50 no. of 

sprinklers are required according to Notification 

dated 02.09.2025.  

2.Unit has installed 08 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas 05 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall only on 

one side of unit with brick masonry wall and one 

side is covered by office of the unit but two 

sides are not provided with wall as per 

Notification dated 02.09.2025.  

5.Unit has provided metalled roads on ramp, 

and from loading area to weighing bridge but 

remaining area inside the premise is not 

SCN vide letter No. 

HSPCB/YR/2025/2981 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated after completion of time of 

SCN. 

79969
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metalled as required according to CPCB 

guidelines.  

6.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

7.Unit has provided display board but details 

like plant capacity, CTE/CTO details, Mining 

License details and contact details not 

mentioned as required according to CPCB 

guidelines. 

 

8.Unit has installed 07 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as required 

according to CPCB guidelines. 

9. During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

8 M/s Hum Stone Crusher,  

Village Doiwala, Tehsil 

Chhachhrauli,  

District Yamunanagar 

07.01.2026 1.Unit has provided 03 no. of sprinklers having 

12 no. of nozzles whereas atleast 50 no. of 

sprinklers are required according to Notification 

dated 02.09.2025.  

2.Unit has provided a GI sheet cover shed to the 

crushing section, but it is not in good condition. 

3.Unit has installed 07 no. of conveyor belts out 

of which 05 no. of conveyor belts are partially 

covered whereas 02 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

4.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has not provided wind breaking wall 

along the periphery of crusher as required 

according to Notification dated 02.09.2025.  

6.Unit has provided metalled roads on ramp, 

and from loading area to weighing bridge but 

remaining area inside the premise is not 

metalled as required according to CPCB 

guidelines.  

7.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

8.Unit has not provided display board with the 

details like Name of the unit, Contact Details of 

owner, CTE/CTO Details, MDL Details and 

Plant Capacity as required according to CPCB 

guidelines. 

9.Unit has installed 05 no. of CCTV cameras; 

however, the CCTV cameras have been 

installed only at the entrance and unloading 

areas, and the unit has not provided access to 

ascertain the minimum 30 days data storage as 

per CPCB guidelines. 

10.During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

SCN vide letter No. 

HSPCB/YR/2025/2977 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated after completion of time of 

SCN. 

 

80970
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9 M/s Ambay Stone Crusher,  

Village Doiwala, Tehsil 

Chhachhrauli, District 

Yamunanagar 

07.01.2026 1.Unit has provided 10 no. of sprinklers having 

40 no. of nozzles whereas atleast 50 no. of 

sprinklers are required according to Notification 

dated 02.09.2025.  

2.Unit has provided GI Sheet cover shed to 

secondary crushing machine but primary 

crushing machine is not covered while all 

machines shall be covered properly as per 

Notification dated 02.09.2025. 

3.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as required according 

to CPCB guidelines & Haryana Govt. 

Notification dated 02.09.2025. 

4.Unit has installed 07 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas 04 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

 

5.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided wind breaking wall only on 

one side of unit with GI sheet but on three sides 

walls are not provided as per Notification dated 

02.09.2025.  

7.Unit has provided metalled roads on ramp but 

remaining area inside the premise is not 

metalled as required according to CPCB 

guidelines.  

8.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

9.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines. 

10.Unit has not installed any CCTV cameras 

and not provided access to ascertain the 

minimum 30 days data storage as per CPCB 

guidelines. 

11.During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Not Installed 

SCN vide letter No. 

HSPCB/YR/2025/2979 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated after completion of time of 

SCN. 

 

10 M/s Kamal Stone Crusher,  

Village Doiwala, Tehsil 

Chhachhrauli,  

District Yamunanagar 

07.01.2026 1.Unit has provided 21 no. of sprinklers having 

50 no. of nozzles whereas atleast 50 no. of 

sprinklers are required as per Notification dated 

02.09.2025.  

2.Unit has installed 06 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas 03 no. conveyor belts are not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall only on 

one side of unit with brick masonry wall but 

SCN issued vide letter no. 

HSPCB/YR/2025/2977 dated 

14.01.2026sent through post but not 

delivered and received back thereafter 

sent by hand on 03.02.2026. Unit has 

submitted reply of SCN on 

10.02.2026after making compliances , 

which requires re-verification. 

 

 

 

81971
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remaining sides are not provided with wall as 

per Notification dated 02.09.2025.  

5.Unit has provided metalled roads on ramp but 

remaining area inside the premise is not 

metalled as required according to CPCB 

guidelines.  

6.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

7.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines. 

8.Unit has installed 05 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

9.During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

11 M/s Kurukshetra Stone 

Crusher, Village Doiwala, 

Tehsil Chhachhrauli,  

District Yamunanagar 

 

07.01.2026 1.Unit has provided 18 no. of sprinklers having 

63 no. of nozzles whereas atleast 50 no. of 

sprinklers are required as per Notification dated 

02.09.2025.  

2.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as per CPCB 

guidelines. 

 

3.Unit has installed 15 no. of conveyor belts out 

of which 06 no. of conveyor belts are partially 

covered whereas 09 no. conveyor belts are not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

4.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has provided wind breaking wall only on 

one side of unit with brick masonry wall but 

remaining three sides are not provided with wall 

as per Notification dated 02.09.2025.  

6.Unit has provided metalled roads on ramp but 

remaining area inside the premise is not 

metalled as required according to CPCB 

guidelines.  

7.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

8.Unit has installed 08 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

9. During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

SCN Issued vide letter no. 

HSPCB/YR/2025/22971 dated 

14.01.2026&sent through post but not 

delivered and received back thereafter 

sent by hand on 03.02.2026. further 

action will be initiated after completion 

of time of SCN. 

 

82972



 
 

10 
 
 

12 M/s Shri Mahaluxmi Stone 

Crusher, Village Doiwala, 

Tehsil Chhachhrauli,  

District Yamunanagar 

 

07.01.2026 1.Unit has provided 15 no. of sprinklers having 

55 no. of nozzles whereas atleast 50 no. of 

sprinklers are required as per Notification dated 

02.09.2025.  

 

2.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as per CPCB 

guidelines. 

3.Unit has installed 05 no. of fixed conveyor 

belts & 02 no. of movable conveyor belts. 

Whereas 01 no. of fixed conveyor belt is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

4.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has provided wind breaking wall only on 

one side of unit with brick masonry wall but 

remaining three sides are not provided with wall 

as per Notification dated 02.09.2025.  

6.Unit has constructed pucca floor over ramp 

however remaining ground area of unit found 

unpaved as required according to CPCB 

guidelines.  

7.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer, 

however to eucalyptus plantation were observed 

around three sides of unit as per Notification 

dated 02.09.2025.  

8.Unit has installed 08 no. of CCTV Cameras 

out of which 05 no. of Cameras found 

operational & 03 no. of Cameras found non-

operational and unit has not provided the access 

to ascertain the data storage of minimum 30 

days as per CPCB guidelines. 

Status of Dust collector  

Installed 

 

 

SCN vide letter No. 

HSPCB/YR/2025/2973 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 16.02.2026 after making 

compliances , which requires re-

verification. 

13 M/s Geeta Samiti Stone 

Crusher, Village Doiwala, 

Tehsil Chhachhrauli, District 

Yamunanagar 

 

07.01.2026 1.Unit has provided 20 no. of sprinklers having 

63 no. of nozzles whereas atleast 50 no. of 

sprinklers are required as per Notification dated 

02.09.2025.  

2.Unit has installed 06 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas 03 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has not provided an adequate wind 

breaking wall in terms of length and height as 

per Notification dated 02.09.2025.  

5.Unit has provided metalled roads on ramp but 

remaining area inside the premise is not 

metalled as required according to CPCB 

guidelines.  

6.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

SCN vide letter No. 

HSPCB/YR/2025/2975 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 03.02.2026 after making 

compliances , which requires re-

verification. 

 

83973
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required according to Notification dated 

02.09.2025.  

7.Unit has installed 08 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

8. During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

14 M/s Sneh Stone Crusher,  

Village Doiwala, Tehsil 

Chhachhrauli, District 

Yamunanagar 

07.01.2026 1.Unit has provided 12 no. of sprinklers having 

23 no. of nozzles whereas atleast 50 no. of 

sprinklers is required as per Notification dated 

02.09.2025.  

 

2.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as per CPCB 

guidelines. 

3.Unit has installed 06 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas 03 no. conveyor belts are not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

4.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has not provided an adequate wind 

breaking wall in terms of length and height as 

per Notification dated 02.09.2025.  

6.Unit has provided metalled roads on ramp but 

remaining area inside the premise is not 

metalled; however, during the visit large 

quantity of loose soil observed indicating poor 

sprinkling facility & poor house keeping as 

required according to CPCB guidelines.  

7.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

8.Unit has installed 08 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

9.During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Not Installed 

SCN vide letter No. 

HSPCB/YR/2025/2985 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 10.02.2026 after making 

compliances , which requires re-

verification. 

 

15 M/s Shree Krishna Stone 

Crusher,  

Village Doiwala, P.O. 

Devdhar,  

District Yamunanagar 

 

 

08.01.2026 1.Unit has provided 12 no. of sprinklers having 

53 no. of nozzles whereas atleast 50 no. of 

sprinklers are required according to Notification 

dated 02.09.2025.  

2.Unit has installed 07 no. of conveyor belts out 

of which 05 no. of conveyor belts are partially 

covered whereas 02 no. conveyor belts are not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has provided wind breaking wall on two 

sides of unit but remaining two sides are not 

SCN vide letter No. 

HSPCB/YR/2025/2969 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 11.02.2026 after making 

compliances , which requires re-

verification. 

84974
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provided with wall as per Notification dated 

02.09.2025.  

4.Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines.  

5. Unit has provided plantation on 

three sides of the crusher; however, the 

plantation plan duly approved by the Divisional 

Forest Officer has not been submitted as 

required under the Notification dated 

02.09.2025.  

6.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines. 

7.Unit has installed 05 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

8. During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

 

16 M/s Maa Durga Stone 

Crusher,  

Village Ballewala, Tehsil 

Chhachhrauli, District 

Yamunanagar 

08.01.2026 1.Unit has provided 21 no. of sprinklers having 

35 no. of nozzles on machinery and 12 no. of 

rotating water sprinklers within premises 

whereas atleast 50 no. of sprinklers are required 

according to Notification dated 02.09.2025.  

2.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as per CPCB 

guidelines. 

3.Unit has installed 11 no. of conveyor belts out 

of which 05 no. of conveyor belts are fully 

covered whereas 06 no. of conveyor belts are 

partially covered as required according to 

Notification dated 02.09.2025. 

4.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has partially provided wind breaking 

wall on all sides of the unit; however, the height 

of the wind breaking wall is inadequate as per 

Notification dated 02.09.2025.  

6.Unit has not submitted the plantation plan to 

the Divisional Forest Officer; however, 

eucalyptus plantation was found existing on two 

sides of the unit, as required as per Notification 

dated 02.09.2025.  

7.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines Unit has installed 16 no. of CCTV 

Cameras as required as per CPCB guidelines. 

8. During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Not Installed 

SCN vide letter No. 

HSPCB/YR/2025/2967 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated after completion of time of 

SCN. 

 

17 M/s Haryana Grit Udyog 

Stone Crusher, Village 

08.01.2026 1.Unit has provided 12 no. of sprinklers having 

56 no. of nozzles on machinery and 04 no. of 

rotating water sprinklers within premises 

SCN vide letter No. 

HSPCB/YR/2025/2953 dated 

14.01.2026 was sent by post but returned 

85975
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Ballewala, District 

Yamunanagar 

whereas atleast 50 no. of sprinklers are required 

according to Notification dated 02.09.2025.  

2.Unit has installed 07 no. of conveyor belts out 

of which 05 no. of conveyor belts are partially 

covered whereas 02 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on two 

sides of unit but remaining sides of unit are not 

provided with wall as per Notification dated 

02.09.2025.  

5.Unit has provided metalled roads on ramp, 

and from loading area to weighing bridge but 

remaining area inside the premise is not 

metalled as per CPCB guidelines.  

6.Unit has provided plantation on three sides of 

the crusher; however, the plantation plan duly 

approved by the Divisional Forest Officer has 

not been submitted as required under the 

Notification dated 02.09.2025.  

7.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines Unit has installed 16 no. of CCTV 

Cameras as required as per CPCB guidelines. 

8.Unit has installed 08 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 09.02.2026 after making 

compliances , which requires re-

verification. 

 

18 M/s Garg Stone Crusher,  

Village Doiwala, P.O. 

Devdhar,  

District Yamunanagar 

08.01.2026 1.Unit has provided 16 no. of sprinklers having 

54 no. of nozzles on machinery out of which 10 

no. of nozzles are non-operational and 04 no. of 

rotating sprinklers within premises  whereas 

atleast 50 no. of sprinklers are required 

according to Notification dated 02.09.2025.  

2.Unit has provided a cover shed to the primary 

crusher and screener; however, secondary 

crusher is partially covered. 

3.Unit has installed dry extraction cum bag filter 

system and the same is connected to the 

secondary and tertiary crushers; however, the 

suction hoods were found not correctly placed 

to capture all fugitive dust, as per CPCB 

guidelines. 

4.Unit has installed 10 no. of conveyor belts out 

of which 04 no. of conveyor belts are partially 

covered whereas 06 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

5.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines.  

SCN issued vide letter No. 

HSPCB/YR/2025/2965 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 06.02.2026 after making 

compliances , which requires re-

verification. 

 

 

86976
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7.Unit has provided plantation on three sides of 

the crusher; however, the plantation plan duly 

approved by the Divisional Forest Officer has 

not been submitted as required under the 

Notification dated 02.09.2025.  

8.Unit has installed 09 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

9. During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

19 M/s New Surya Stone 

Industries,  

Village Doiwala, Tehsil 

Chhachhrauli, District 

Yamunanagar 

08.01.2026 1.Unit has provided 10 no. of sprinklers having 

52 no. of nozzles on machinery and 04 no. of 

rotating sprinklers within premises whereas 

atleast 50 no. of sprinklers are required 

according to Notification dated 02.09.2025.  

2.Unit has installed 06 no. of conveyor belts out 

of which 04 no. of conveyor belts are partially 

covered whereas 02 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on one 

side of unit with brick masonry wall  but 

remaining sides are not provided with wall as 

per Notification dated 02.09.2025.  

5.Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines.  

6.Unit has provided plantation on one side of the 

crusher & ramp; however, the plantation plan 

duly approved by the Divisional Forest Officer 

has not been submitted as required under the 

Notification dated 02.09.2025.  

7.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines Unit has installed 16 no. of CCTV 

Cameras as required as per CPCB guidelines. 

8.Unit has installed 08 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

9. During the visit fine aggregates and coarse 

aggregates were found uncovered 

Status of Dust collector  

Installed 

SCN vide letter No. 

HSPCB/YR/2025/2959 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 11.02.2026 after making 

compliances , which requires re-

verification. 

20 M/s Friends Stone Crushing 

Co,  

Village Doiwala, P.O. 

Devdhar,  

District Yamunanagar 

08.01.2026 1.Unit has provided 12 no. of sprinklers having 

55 no. of nozzles; however, 08 no. of nozzles 

are non-operational whereas atleast 50 no. of 

sprinklers are required according to Notification 

dated 02.09.2025.  

2.Unit has installed 06 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas 03 no. conveyor belts is not 

covered while all conveyor belts shall be 

SCN vide letter No. 

HSPCB/YR/2025/2963 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated upon expiry of the stipulated 

time period for submission of the SCN 

reply. 

 

87977
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covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on two 

sides of unit but remaining sides are not 

provided with wall as per Notification dated 

02.09.2025.  

5.Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines.  

6.Unit has provided plantation; however, the 

plantation plan duly approved by the Divisional 

Forest Officer has not been submitted as 

required under the Notification dated 

02.09.2025.  

7.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines Unit has installed 16 no. of CCTV 

Cameras as required as per CPCB guidelines. 

8.Unit has installed 08 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

9. During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

21 M/s Luxmi Stone Crusher,  

Village Doiwala, Tehsil 

Chhachhrauli, District 

Yamunanagar 

08.01.2026 1.Unit has provided 15 no. of sprinklers having 

50 no. of nozzles; however, 08 no. of nozzles 

are choked whereas atleast 50 no. of sprinklers 

are required according to Notification dated 

02.09.2025.  

2.Unit has installed only dust collector system 

connected to primary & secondary crusher; 

however, screeners are not connected as per 

CPCB guidelines. 

3.Unit has installed 08 no. of conveyor belts out 

of which 08 no. of conveyor belts are partially 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

4.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has provided wind breaking wall only on 

one side of unit with GI sheet but three sides are 

not provided with wall as per Notification dated 

02.09.2025.  

 

6.Unit has provided metalled road on ramp but 

entire area inside the premise is not metalled as 

per CPCB guidelines.  

7.Unit has provided plantation on 01 side of 

crusher; however, the plantation plan duly 

approved by the Divisional Forest Officer has 

not been submitted as required under the 

Notification dated 02.09.2025.  

SCN vide letter No. 

HSPCB/YR/2025/2961 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 10.02.2026 after making 

compliances , which requires re-

verification. 

88978
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8.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines Unit has installed 16 no. of CCTV 

Cameras as required as per CPCB guidelines. 

9.Unit has installed 08 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

10. During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

22 M/s Shiv Stone Crusher,  

Village Doiwala, P.O. 

Devdhar,  

District Yamunanagar 

08.01.2026 1.Unit has provided 15 no. of sprinklers having 

67 no. of nozzles on machinery and 04 no. of 

rotating sprinklers within premises whereas 

atleast 50 no. of sprinklers are required 

according to Notification dated 02.09.2025.  

2.Unit has installed 10 no. of conveyor belts out 

of which 05 no. of conveyor belts are partially 

covered whereas 05 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on three 

sides of unit and one side is partially covered as 

required as per Notification dated 02.09.2025.  

5.Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines.  

6.Unit has provided plantation on two side of 

crusher and one side new plants were planted 

near wind breaking wall; however, the 

plantation plan duly approved by the Divisional 

Forest Officer has not been submitted as 

required under the Notification dated 

02.09.2025.  

7.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines Unit has installed 16 no. of CCTV 

Cameras as required as per CPCB guidelines. 

8.Unit has installed 10 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

SCN vide letter No. 

HSPCB/YR/2025/2957 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated upon expiry of the stipulated 

time period for submission of the SCN 

reply. 

 

 

23 M/s Vishkarma Stone 

Crusher,  

Village Ballewala, Tehsil 

Chhachhruali,  

District Yamunanagar 

08.01.2026 1.Unit has provided 12 no. of sprinklers having 

55 no. of nozzles whereas atleast 50 no. of 

sprinklers are required according to Notification 

dated 02.09.2025.  

2.Unit has installed 10 no. of conveyor belts out 

of which 05 no. of conveyor belts are partially 

covered whereas 05 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

SCN vide letter No. 

HSPCB/YR/2025/2961 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 09.02.2026 after making 

compliances , which requires re-

verification. 

 

89979
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3.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on two 

sides of unit but remaining two sides are not 

provided with wall as per Notification dated 

02.09.2025.  

5.Unit has provided metalled road on ramp and 

near loading area but entire area inside the 

premise is not metalled as per CPCB guidelines.  

6.Unit has provided plantation on three sides of 

the crusher; however, the plantation plan duly 

approved by the Divisional Forest Officer has 

not been submitted as required under the 

Notification dated 02.09.2025.  

7.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines Unit has installed 16 no. of CCTV 

Cameras as required as per CPCB guidelines. 

8.Unit has installed 01 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

24 M/s Mahaluxmi Stone 

crusher,  

Village Doiwala, Tehsil 

Chhachhruali,  

District Yamunanagar 

08.01.2026 1.Unit has provided only 02 no. of sprinklers 

having 08 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025; further, no 

representative present to guide the team during 

inspection.  

2.Unit has not installed dry extraction cum bag 

filter as per CPCB guidelines. 

 

3.Unit has installed 06 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas 03 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

4.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has not provided wind breaking wall on 

crusher as per Notification dated 02.09.2025.  

6.Unit has provided metalled road on ramp but 

entire area inside the premise is not metalled as 

per CPCB guidelines.  

7.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

8.Unit has not provided display board as per 

CPCB guidelines. 

9.Unit has not installed any CCTV camera at the 

crusher site; further, no representative of the 

unit was available at the crusher to guide the 

inspection team. 

SCN vide letter No. 

HSPCB/YR/2025/2955 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 10.02.2026 after making 

compliances , which requires re-

verification. 

90980
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Status of Dust collector  

Not Installed 

25 M/s Shree Ram Stone 

Crusher,  

Village Doiwala, District 

Yamunanagar 

09.01.2026 1.Unit has provided only 10 no. of sprinklers 

having 56 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has provided a GI sheet cover shed to the 

secondary and tertiary crushing section but 

primary crushing section is not covered. 

 

3.Unit has provided dust collector system but 

not installed and not connected to any crushing 

section at the time of inspection. 

4.Unit has installed 07 no. of conveyor belts out 

of which 04 no. of conveyor belts are partially 

covered whereas 03 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

5.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided wind breaking wall on one 

side of unit and two sides is covered by stone 

masonry wall but remaining one side is not 

provided with wall as per Notification dated 

02.09.2025.  

7.Unit has provided metalled road on the ramp 

& near loading area, and the entire area where 

vehicular movement takes place inside the 

premises is paved,but remaining area is not 

metalled as required according to CPCB 

guidelines.  

8.Unit has not provided any rotating water 

sprinkling system which is required as per 

CPCB guidelines. 

9.Unit has provided plantation on all sides of 

crusher; however, the plantation plan duly 

approved by the Divisional Forest Officer has 

not been submitted as required under the 

Notification dated 02.09.2025.  

10.Unit has provided display board but the 

details like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines Unit has installed 16 no. of CCTV 

Cameras as required as per CPCB guidelines. 

11.Unit has installed 06 no. of CCTV Cameras 

but unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

12During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

SCN vide letter No. 

HSPCB/YR/2025/2949 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 05.02.2026 after making 

compliances , which requires re-

verification. 

 

26 M/s Bhagwati Stone and 

Screening,  

Village Nagli 32, Tehsil 

Bilaspur, 

District Yamunanagar 

09.01.2026 1.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as per CPCB 

guidelines. 

2.Unit has installed 07 no. of conveyor belts out 

of which 05 no. of conveyor belts are partially 

covered whereas 02 no. conveyor belts are not 

covered while all conveyor belts shall be 

SCN vide letter No. 

HSPCB/YR/2025/2947 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 11.02.2026 after making 

compliances , which requires re-

verification. 

91981
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covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on one 

side of unit with stone & Brick Masonry wall, 

one sides is partially covered by GI sheet and 

one side is covered by green cloth boundary but 

remaining side is not provided with wall as per 

Notification dated 02.09.2025.  

5.Unit has provided metalled roads on ramp and 

near loading area but remaining area inside the 

premise is not metalled as required according to 

CPCB guidelines.  

6.Unit has provided plantation on all sides of 

crusher; however, the plantation plan duly 

approved by the Divisional Forest Officer has 

not been submitted as required under the 

Notification dated 02.09.2025.  

 

 

7.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines Unit has installed 16 no. of CCTV 

Cameras as required as per CPCB guidelines. 

8.Unit has installed 06 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Not Installed 

 

27 M/s Universal Stone Crusher,  

Village Doiwala, District 

Yamunanagar 

09.01.2026 1.Unit has provided only 09 no. of sprinklers 

having 40 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has installed 07 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas 04 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on two 

side of unit but remaining two sides are not 

provided with wall as per Notification dated 

02.09.2025.  

5.Unit has provided metalled road on the ramp 

but remaining area is not metalled as required 

according to CPCB guidelines.  

6.Unit has not provided the plantation plan duly 

approved by the Divisional Forest Officer as 

required under the Notification dated 

02.09.2025.  

7.Unit has not provided display board with the 

details like Name of the Unit, Contact Details of 

owner, CTE/CTO Details, MDL Details and 

Plant Capacity are not updated as required 

according to CPCB guidelines Unit has installed 

SCN issued vide letter No. 

HSPCB/YR/2025/2993 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated upon expiry of the stipulated 

time period for submission of the SCN 

reply. 

 

92982
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16 no. of CCTV Cameras as required as per 

CPCB guidelines. 

8.Unit has installed 06 no. of CCTV Cameras 

but unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

9.During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

28 M/s Mallhi Stone Crusher,  

Village Doiwala, District 

Yamunanagar 

09.01.2026 1.Unit has provided only 13 no. of sprinklers 

having 53 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has installed 07 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas 04 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on three 

sides of unit but remaining one side is not 

provided with wall as per Notification dated 

02.09.2025.  

5.Unit has provided metalled road on the ramp 

but remaining area is not metalled as required 

according to CPCB guidelines.  

 

6.Unit has not provided the plantation plan duly 

approved by the Divisional Forest Officer as 

required under the Notification dated 

02.09.2025.  

7.Unit has not provided display board with the 

details like Name of the Unit, Contact Details of 

owner, CTE/CTO Details, MDL Details and 

Plant Capacity are not updated as required 

according to CPCB guidelines Unit has installed 

16 no. of CCTV Cameras as required as per 

CPCB guidelines. 

8.Unit has installed 06 no. of CCTV Cameras 

but unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

9.During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

 

SCN issued vide letter No. 

HSPCB/YR/2025/2991 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated upon expiry of the stipulated 

time period for submission of the SCN 

reply. 

 

29 M/s Goel Stone Crusher,  

Village Doiwala, District 

Yamunanagar 

09.01.2026 1.Unit has not provided any sprinklers to unit 

for suppressing dust emmission whereas atleast 

50 no. of sprinklers are required according to 

Notification dated 02.09.2025; further, no 

representative was present to guide the team 

during inspection. 

2.Unit has provided GI Sheet cover sheds to 

crushing sections but covers are not in good 

condition. 

SCN issued vide letter No. 

HSPCB/YR/2025/2995 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated upon expiry of the stipulated 

time period for submission of the SCN 

reply. 

 

93983
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3.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as required according 

to CPCB Guidelines.  

4.Unit has installed 05 no. of conveyor belts out 

of which 05 no. conveyor belts are not covered 

while all conveyor belts shall be covered 

properly as per Notification dated 02.09.2025. 

5.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has not provided wind breaking wall as 

required according to Notification dated 

02.09.2025.  

7.Unit has provided metalled road on the ramp 

but remaining area is not metalled as required 

according to CPCB guidelines.  

8.Unit has not provided the plantation plan duly 

approved by the Divisional Forest Officer as 

required under the Notification dated 

02.09.2025.  

9.Unit has not provided display board with the 

details like Name of the Unit, Contact Details of 

owner, CTE/CTO Details, MDL Details and 

Plant Capacity are not updated as required 

according to CPCB guidelines Unit has installed 

16 no. of CCTV Cameras as required as per 

CPCB guidelines. 

10.Unit has not installed any CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines; further, no representative was 

present to guide the team during inspection. 

Status of Dust collector  

Not Installed 

30 M/s Neelkanth Stone 

Crushing Co.,  

Village Doiwala, District 

Yamunanagar 

09.01.2026 1.Unit has provided only 10 no. of sprinklers 

having 50 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has provided a GI sheet cover shed to the 

secondary and tertiary crushing section but 

primary crushing section is partially covered. 

3.Unit has installed 08 no. of conveyor belts out 

of which 04 no. of conveyor belts are partially 

covered whereas 04 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

4.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has provided wind breaking wall 

partially on two sides of unit but remaining two 

sides are not provided with wall as per 

Notification dated 02.09.2025.  

6.Unit has provided metalled road on the ramp 

but remaining area is not metalled as required 

according to CPCB guidelines.  

7.The plantation plan duly approved by the 

Divisional Forest Officer has not been 

submitted as required under the Notification 

dated 02.09.2025.  

8.Unit has not provided display board with the 

details like Name of Unit,Contact Details of 

SCN issued vide letter No. 

HSPCB/YR/2025/2983 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated upon expiry of the stipulated 

time period for submission of the SCN 

reply. 

 

94984
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owner, CTE/CTO Details, MDL Details and 

Plant Capacity are not updated as required 

according to CPCB guidelines Unit has installed 

16 no. of CCTV Cameras as required as per 

CPCB guidelines. 

9.Unit has installed 07 no. of CCTV Cameras 

but unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

10. During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

31 M/s Shyam Stone Crushing 

Co.,  

Village Doiwala, District 

Yamunanagar 

09.01.2026 1.Unit has provided only 03 no. of sprinklers 

having 12 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has installed 06 no. of conveyor belts out 

of which 04 no. of conveyor belts are partially 

covered whereas 02 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on one 

side of unit but remaining three sides are not 

provided with wall as per Notification dated 

02.09.2025; further, it is observed that common 

path of other crushing units goes through the 

boundary of the said unit.  

5.Unit has provided metalled road on the ramp 

but remaining area is not metalled as required 

according to CPCB guidelines.  

6.The plantation plan duly approved by the 

Divisional Forest Officer has not been 

submitted as required under the Notification 

dated 02.09.2025.  

7.Unit has not provided display board with the 

details like Name of Unit,Contact Details of 

owner, CTE/CTO Details, MDL Details and 

Plant Capacity are not updated as required 

according to CPCB guidelines Unit has installed 

16 no. of CCTV Cameras as required as per 

CPCB guidelines. 

8.Unit has installed 06 no. of CCTV Cameras 

but unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

9.During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

SCN issued vide letter No. 

HSPCB/YR/2025/2987 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated upon expiry of the stipulated 

time period for submission of the SCN 

reply. 

 

32 M/s Mohindra Stone Crusher, 

Village Doiwala, District 

Yamunanagar 

 

09.01.2026 1.Unit has provided only 14 no. of sprinklers 

having 50 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has provided GI Sheet cover shed to 

Secondary and Tertiary Crushing sections but 

primary crusher is not covered whereas all 

crushing section shall be properly covered with 

SCN issued vide letter No. 

HSPCB/YR/2025/2945 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply of SCN on 11.02.2026 after making 

compliances, which requires re-

verification. 

95985
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GI Sheet Conywer sheds as required according 

to Notification dated 02.09.2025. 

3.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as required according 

to CPCB Guidelines. 

4.Unit has installed 06 no. of conveyor belts out 

of which 03 no. of conveyor belts are partially 

covered whereas 03 no. conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

5.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided wind breaking wall on one 

side of unit but remaining three sides are not 

provided with wall as per Notification dated 

02.09.2025.  

7.Unit has provided metalled road on the ramp 

and on loading area but remaining area is not 

metalled as required according to CPCB 

guidelines.  

8.The plantation plan duly approved by the 

Divisional Forest Officer has not been 

submitted as required under the Notification 

dated 02.09.2025:further two sides of the unit is 

provided with plantation.  

 

 

 

9.Unit has provided display board but the details 

like Contact Details of owner, CTE/CTO 

Details, MDL Details and Plant Capacity are not 

updated as required according to CPCB 

guidelines Unit has installed 16 no. of CCTV 

Cameras as required as per CPCB guidelines. 

10.Unit has installed 12 no. of CCTV Cameras 

but unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

11 During the visit fine aggregates and coarse 

aggregates were found uncovered. 

Status of Dust collector  

Installed 

33 M/s Balaji Stone Crusher,  

Village Doiwala, Tehsil 

Chhachhruali,  

District Yamunanagar 

09.01.2026 1.Unit has not provided any sprinklers whereas 

atleast 50 no. of sprinklers are required 

according to Notification dated 02.09.2025; 

further, no representative present to guide the 

team during inspection.  

2.Unit has provided GI Sheet cover sheds to 

crushing sections but covers are not in good 

conditions whereas the unit has to provided 

enclosures by GI/MS sheets covers properly to 

all crushing sections of the unit according to 

Notification dated 02.09.2025  

3.Unit has not installed dry extraction cum bag 

filter as per CPCB guidelines. 

4.Unit has installed 05 no. of conveyor belts out 

of which 05 no. of conveyor belts are not 

covered while all conveyor belts shall be 

SCN issued vide letter No. 

HSPCB/YR/2025/2943 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Further action will 

be initiated upon expiry of the stipulated 

time period for submission of the SCN 

reply. 

 

96986
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covered properly as per Notification dated 

02.09.2025. 

 

5.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has not provided wind breaking wall on 

crusher as per Notification dated 02.09.2025.  

7.Unit has not provided metalled road on ramp 

and entire ground area inside the premise which 

is required as per CPCB guidelines.  

8.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

9.Unit has not provided display board with the 

details like Name of the unit, Contact Details of 

owner, CTE/CTO Details, MDL Details and 

Plant Capacity are not updated as required 

according to CPCB guidelines Unit has installed 

16 no. of CCTV Cameras as required as per 

CPCB guidelines. 

10.Unit has not installed any CCTV camera at 

the crusher site; further, no representative of the 

unit was available at the crusher to guide the 

inspection team. 

Status of Dust collector  

Not Installed 

34 M/s Krishna Stone Crusher 

and Screening Plant,  

Village Nagli-32, District 

Yamunanagar 

15.01.2026 1.Unit has installed 07 no. of conveyor belts out 

of which 06 no. of conveyor belts are partially 

covered whereas 01 no. of conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

2.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

 

 

3.Unit has provided wind breaking  wall on 02 

sides of premise with MS Sheet, but remaining 

02 sides are not provided as per Notification 

dated 02.09.2025.  

4.Unit has provided metalled roads on ramp, 

and from loading area to weighing bridge but 

remaining area inside the premise is not 

metalled as required according to CPCB 

guidelines.  

5.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

6.Unit has provided display board but details 

like plant capacity, CTE/CTO details, Mining 

License details and contact details not updated 

as required according to CPCB guidelines. 

7.Unit has installed 10 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 

97987
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Installed 

35 M/s Vaishnavi Stone Crusher 

and Screening Plant (Stone 

Crusher),  

Village Nagli-32, District 

Yamunanagar 

15.01.2026 1.Unit has provided only 15 no. of sprinklers 

having 42 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has provided a cover shed to the tertiary 

crusher & screeners but secondary crusher is 

partially covered according to Notification 

dated 02.09.2025. 

3.Unit has installed 09 no. of conveyor belts out 

of which 07 no. of conveyor belts are partially 

covered whereas 02 no. of conveyor belts are 

not covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

4.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has provided wind breaking wall on one 

side with MS Sheet, one side with green cloth, 

one side partially provided in extension to ramp, 

and one side with existing office wall and 

containers as per Notification dated 02.09.2025.  

6.Unit has provided metalled roads on ramp, 

and from entry point to loading area but 

remaining area inside the premise is not 

metalled as required according to CPCB 

guidelines.  

7.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

8.Unit has not provided display board with 

updated details like plant capacity, CTE/CTO 

details, Mining License details and contact 

details as required according to CPCB 

guidelines. 

9.Unit has installed 06 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 

36 M/s Bhagwati Stone and 

Screening (Stone Crusher),  

Village Nagli-32, District 

Yamunanagar 

15.01.2026 1.Unit has provided only 30 no. of sprinklers 

having 58 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as per CPCB 

guidelines. 

3.Unit has installed 12 no. of conveyor belts out 

of which 11 no. of conveyor belts are partially 

covered whereas 01 no. of conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

4.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has provided wind breaking wall on one 

side with MS Sheet, one side partially provided, 

and remaining two sides are not provided as per 

Notification dated 02.09.2025.  

SCN issued vide letter No. 

HSPCB/YR/2025/3034 dated 

14.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply on 11.02.2026 after making 

compliances, which requires re-

verification. 

 

98988
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6.Unit has provided metalled roads on ramp and 

loading area but remaining area inside the 

premise is not metalled as required according to 

CPCB guidelines.  

7.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

8. Unit has not provided display board 

with updated details like plant capacity, 

CTE/CTO details, Mining License details and 

contact details as required according to CPCB 

guidelines. 

9.Unit has installed 10 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

 

 

37 M/s Hans Stone and 

Screening (Stone Crusher),  

Village Nagli-32, District 

Yamunanagar 

15.01.2026 1.Unit has provided only 31 no. of sprinklers 

having 61 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has provided a cover shed to the tertiary 

crusher, secondary crusher are partially covered 

but primary crusher is not covered according to 

Notification dated 02.09.2025.  

3.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as per CPCB 

guidelines. 

4.Unit has installed 12 no. of conveyor belts and 

all belts are partially covered while all conveyor 

belts shall be covered properly as per 

Notification dated 02.09.2025. 

5.Unit has not provided flexible telescopic 

chute form top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided wind breaking wall on one 

side with GI Sheet, but remaining three sides are 

not provided as per Notification dated 

02.09.2025.  

7.Unit has provided metalled roads on ramp and 

loading area but remaining area inside the 

premise is not metalled as required according to 

CPCB guidelines.  

8.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

9.Unit has provided display board but details 

like plant capacity, CTE/CTO details, Mining 

License details and contact details not updated 

as required according to CPCB guidelines. 

 

 

10.Unit has installed 06 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

SCN issued vide letter No. 

HSPCB/YR/2025/3036 dated 

28.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 03.02.2026. Unit has submitted 

reply on 11.02.2026 after making 

compliances which requires re-

verification. 

 

 

99989
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Status of Dust collector  

Not Installed 

38 M/s Sai Stone Crusher,  

Village Nagli-32, District 

Yamunanagar 

15.01.2026 1.Unit has not provided any sprinklers and 

nozzles, whereas atleast 50 no. of sprinklers are 

required according to Notification dated 

02.09.2025.  

2.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as per CPCB 

guidelines. 

3.Unit has not provided cover to any conveyor 

belt as per Notification dated 02.09.2025. 

4.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has not provided wind breaking wall as 

per Notification dated 02.09.2025.  

6.Unit has not provided metalled roads inside 

the premise as required according to CPCB 

guidelines.  

7.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

8.Unit has provided display board but details 

like plant capacity, CTE/CTO details, Mining 

License details and contact details not updated 

as required according to CPCB guidelines. 

 

9.Unit has installed 02 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Not Installed 

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 

39 M/s Har Gobind Industries 

(Stone Crusher),  Village 

Nagli-32, District 

Yamunanagar 

15.01.2026 1.Unit has provided only 07 no. of sprinklers 

having 58 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has provided a cover shed to the tertiary 

crusher, secondary crusher are partially covered 

and primary crusher are not covered according 

to Notification dated 02.09.2025.  

3.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as per CPCB 

guidelines. 

4.Unit has installed 12 no. of conveyor belts out 

of which 11 no. of conveyor belts are partially 

covered whereas 01 no. of conveyor belts is not 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

5.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided wind breaking wall on one 

side with MS Sheet, one side partially provided, 

and remaining two sides are not provided as per 

Notification dated 02.09.2025.  

 

SCN vide letter No. 

HSPCB/YR/2025/3040 dated 

28.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 05.02.2026. Unit has submitted 

reply on 11.02.2026after making 

compliances , which requires re-

verification. 

 

100990
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7.Unit has provided metalled roads on ramp and 

loading area but remaining area inside the 

premise is not metalled as required according to 

CPCB guidelines.  

8.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

9.Unit has not provided display board with 

updated details like plant capacity, CTE/CTO 

details, Mining License details and contact 

details as required according to CPCB 

guidelines. 

10.Unit has installed 10 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

40 M/s Shiv Sai Stone Crusher,  

Village Gohrabani, Tehsil 

Bilaspur, Yamuna Nagar 

15.01.2026 1.Unit has provided only 09 no. of sprinklers 

having 36 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has installed 07 no. of conveyor belts out 

of which all the conveyor belts are partially 

covered while all conveyor belts shall be 

covered properly as per Notification dated 

02.09.2025. 

3.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on one 

side partially whereas remaining three sides are 

not provided as per Notification dated 

02.09.20250.  

5.Unit has provided metalled roads on ramp and 

loading area but remaining area inside the 

premise is not metalled as required according to 

CPCB guidelines.  

6.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

7.Unit has not provided display board with 

updated details like plant capacity, CTE/CTO 

details, Mining License details and contact 

details as required according to CPCB 

guidelines. 

8.Unit has installed 04 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

SCN Issued vide letter no. 

HSPCB/YR/2025/3042 dated 

28.01.2026 & unit has submitted reply  

through e-mail on dated 11.02.2026 after 

making compliances which requires re-

verification . 

 

41 M/s Kamal Road Lines Stone 

and Screening (Stone),  

Village Nagli 32, Tehsil 

Bilaspur, Yamuna Nagar 

15.01.2026 1.Unit has provided only 33 no. of sprinklers 

having 66 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025.  

2.Unit has installed 07 no. of conveyor belts out 

of which 02 belts are fully covered, 04 belts are 

partially covered whereas 01 belt is not covered 

SCN vide letter No. 

HSPCB/YR/2025/3044 dated 

28.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 05.02.2026. Further action will 

be initiated upon expiry of the stipulated 

time period for submission of the SCN 

reply. 
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while all conveyor belts shall be covered 

properly as per Notification dated 02.09.2025. 

3.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

4.Unit has provided wind breaking wall on three 

sides with GI Sheet whereas remaining one side 

is not provided as per Notification dated 

02.09.2025.  

5.Unit has provided metalled roads on ramp and 

loading area but remaining area inside the 

premise is not metalled as required according to 

CPCB guidelines.  

6.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

7.Unit has provided display board but the details 

like plant capacity, CTE/CTO details, Mining 

License details and contact details are not 

updated as required according to CPCB 

guidelines. 

8.Unit has installed 14 no. of CCTV Cameras 

and unit has not provided the access to ascertain 

the data storage of minimum 30 days as per 

CPCB guidelines. 

Status of Dust collector  

Installed 

. 

 

42 M/s R.R. Stone Crusher,  

Village- Nagli-32, Tehsil- 

Bilaspur, District Yamuna 

Nagar 

15.01.2026 1.Unit has provided only 07 no. of sprinklers 

having 07 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025. 

2.Unit has installed Dry extraction cum bag 

filter followed by cyclone but not connected to 

Screener Section of the crushing unit as 

required as per CPCB guidelines. 

3.Unit has installed 08 no. of conveyor belts out 

of which 02 beltsare covered; 05 belts are 

partially covered; 01 belt is not covered while 

all conveyor belts shall be covered properly as 

per Notification dated 02.09.2025. 

4.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has provided wind breaking wall on two 

sides with GI Sheet; 01 side is provided partially 

whereas remaining one side is not provided as 

per Notification dated 02.09.2025.  

6.Unit has provided metalled roads on ramp, 

loading area and weighing bridge but remaining 

area inside the premise is not metalled as 

required according to CPCB guidelines.  

7.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

8.Unit has provided display board but the details 

like plant capacity, CTE/CTO details, Mining 

License details and contact details are not 

updated as required according to CPCB 

guidelines. 

9.Unit has installed 10 no. of CCTV Cameras 

out of which only 04 are operational whereas 

SCN vide letter No. 

HSPCB/YR/2025/3046 dated 

28.01.2026 was sent by post but returned 

undelivered; thereafter, it was served by 

hand on 30.01.2026. Unit has submitted 

reply through e-mail on dated 

11.02.2026 after making 

complianceswhich requires re-

verification. 
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unit has not provided the access to ascertain the 

data storage of minimum 30 days as per CPCB 

guidelines. 

Status of Dust collector  

Installed 

43 M/s Dahiya and Company 

Screening Plant,   Village 

Mahiudeenpur, Tehsil 

Bilaspur, Yamuna Nagar 

16.01.2026 1.Unit has provided only 08 no. of sprinklers 

having 52 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025. 

2.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as required as per 

CPCB guidelines. 

3.Unit has installed 05 no. of conveyor belts out 

of which all belts are partially covered while all 

conveyor belts shall be covered properly as per 

Notification dated 02.09.2025. 

 

4.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has provided metalled roads on ramp, 

loading area and weighing bridge but remaining 

area inside the premise is not metalled as 

required according to CPCB guidelines.  

6.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

7.Unit has not provided display board with the 

details like plant capacity, CTE/CTO details, 

Mining License details and contact details as 

required according to CPCB guidelines. 

8.Unit has installed 08 no. of CCTV Cameras 

out of which only 04 are operational whereas 

unit has not provided the access to ascertain the 

data storage of minimum 30 days as per CPCB 

guidelines. 

Status of Dust collector  

Not Installed 

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 

44 M/s Bajrangi Stone Crusher,   

Village Mahiyudeenpur, 

Tehsil Bilaspur, Yamuna 

Nagar 

16.01.2026 1.Unit has provided only 02 no. of sprinklers 

having 03 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025. 

2.Unit has not provided cover sheds to its 

crushing sections as required as per Notification 

dated 02.09.2025. 

3.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as required as per 

CPCB guidelines. 

4.Unit has not provided cover to any conveyor 

belt while all conveyor belts shall be covered 

properly as per Notification dated 02.09.2025. 

 

5.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has not provided wind breaking wall 

which is required as per Notification dated 

02.09.2025. 

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 
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7.Unit has not provided metalled roads inside 

the premise  as required according to CPCB 

guidelines.  

8.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

9.Unit has not provided display board with the 

details like plant capacity, CTE/CTO details, 

Mining License details and contact details as 

required according to CPCB guidelines. 

10.Unit has not installed any CCTV Cameras 

whereas unit has not provided the access to 

ascertain the data storage of minimum 30 days 

as per CPCB guidelines. 

Status of Dust collector  

Not Installed 

45 M/s Satluj Stone Crusher,  

Village Mahiyudinpur, Tehsil 

Bilaspur, Yamuna Nagar 

16.01.2026 1.Unit has provided only 22 no. of sprinklers 

having 54 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025. 

2.Unit has installed Dry extraction cum bag 

filter followed by cyclone but not connected to 

Screener section of the unit  as required as per 

CPCB guidelines. 

3.Unit has provided 07 no. of conveyor belt out 

of which all are partially covered while all 

conveyor belts shall be covered properly as per 

Notification dated 02.09.2025. 

4.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has provided wind breaking wall only on 

one side of the unit whereas remaining three 

sides are not provided with wall which is 

required as per Notification dated 02.09.2025. 

6.Unit has provided metalled road on ramp and 

near loading area but remaining area inside the 

premise is not metalled as required according to 

CPCB guidelines.  

7.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

8.Unit has installed 07 no. of CCTV Cameras 

whereas unit has not provided the access to 

ascertain the data storage of minimum 30 days 

as per CPCB guidelines. 

Status of Dust collector  

Installed 

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 

46 M/s Khan Screening Plant 

(Stone Crusher),  Village 

Taharpur Kalan, Tehsil 

Chhahhruali, Yamuna Nagar 

16.01.2026 1.Unit has provided only 12 no. of sprinklers 

having 47 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025. 

2.Unit has provided GI Sheet cover shed to its 

Secondary and Tertiary Crushing sections but 

not provided cover to its Primary crushing 

section while all crushing sections shall be 

enclosed completely as per Notification dated 

02.09.2025. 

 

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 
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3.Unit has installed Dry extraction cum bag 

filter followed by cyclone but not connected to 

Screener section of the unit as required as per 

CPCB guidelines. 

4.Unit has provided 08 no. of conveyor belt out 

of which all are partially covered while all 

conveyor belts shall be covered properly as per 

Notification dated 02.09.2025. 

5.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided wind breaking wall only on 

two sides of the unit whereas remaining two 

sides are not provided with wall which is 

required as per Notification dated 02.09.2025. 

7.Unit has provided metalled road on ramp, 

enterance of the unit to weighing bridge but 

remaining area inside the premise is not 

metalled as required according to CPCB 

guidelines.  

8.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

9.Unit has installed 04 no. of CCTV Cameras 

whereas unit has not provided the access to 

ascertain the data storage of minimum 30 days 

as per CPCB guidelines. 

Status of Dust collector  

Installed 

47 M/s Jai Luxmi Minerals 

(Stone Crusher) Village 

Mahiyudeenpur Tehsil 

Bilaspur Yamuna Nagar 

16.01.2026 1.Unit has provided only 03 no. of sprinklers 

whereas atleast 50 no. of sprinklers are required 

according to Notification dated 02.09.2025. 

 

2.Unit has provided GI Sheet cover shed to its 

all crushing sections while all crushing sections 

shall be enclosed completely as per Notification 

dated 02.09.2025. 

3.Unit has installed Dry extraction cum bag 

filter followed by cyclone but not connected to 

Screener section of the unit as required as per 

CPCB guidelines. 

4.Unit has provided 08 no. of conveyor belt out 

of which all are partially covered while all 

conveyor belts shall be covered properly as per 

Notification dated 02.09.2025. 

5.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided wind breaking wall only on 

one side of the unit partially whereas remaining 

three sides are not provided with wall which is 

required as per Notification dated 02.09.2025. 

7.Unit has provided metalled road on ramp but 

remaining area inside the premise is not 

metalled as required according to CPCB 

guidelines.  

8.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 
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required according to Notification dated 

02.09.2025.  

9.Unit has installed 07 no. of CCTV Cameras 

whereas unit has not provided the access to 

ascertain the data storage of minimum 30 days 

as per CPCB guidelines. 

Status of Dust collector  

Installed 

48 M/s Jai Bhole Stone Crusher, 

Village Mahiyudeenpur, 

Yamunanagar 

16.01.2026 1.Unit has not provided sprinklers whereas 

atleast 50 no. of sprinklers are required 

according to Notification dated 02.09.2025. 

2.Unit has not provided GI Sheet cover shed to 

any crushing section while all crushing sections 

shall be enclosed completely as per Notification 

dated 02.09.2025. 

3.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as required as per 

CPCB guidelines. 

4.Unit has provided 08 no. of conveyor belt out 

of which 03 are partially covered whereas 05 no. 

of conveyor belts are not covered while all 

conveyor belts shall be covered properly as per 

Notification dated 02.09.2025. 

5.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has not provided wind breaking wall 

around its periphery which is required as per 

Notification dated 02.09.2025. 

7.Unit has not provided metalled road inside the 

premise of the unit as required according to 

CPCB guidelines.  

8.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

9.Unit has not installed any CCTV Cameras 

whereas unit has not provided the access to 

ascertain the data storage of minimum 30 days 

as per CPCB guidelines. 

Status of Dust collector  

Not Installed 

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 

49 M/s Deep Screening Plant and 

Stone Crusher, Village 

Mahiyudeenpur Tehsil 

Bilaspur Yamuna Nagar 

16.01.2026 1.Unit has provided only 18 no. of sprinklers 

having 21 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025. 

2.Unit has partially covered secondary crusher 

and screener with GI Sheet cover shedswhereas 

Primary crushing section is not covered while 

all crushing sections shall be enclosed 

completely as per Notification dated 

02.09.2025. 

3.Unit has not installed Dry extraction cum bag 

filter followed by cyclone as required as per 

CPCB guidelines. 

4.Unit has provided 09 no. of conveyor belt out 

of which 03 belts are not covered while all 

conveyor belts shall be covered properly as per 

Notification dated 02.09.2025. 

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 
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5.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided wind breaking wall only on 

one side of the unit partially whereas remaining 

three sides are not provided with wall which is 

required as per Notification dated 02.09.2025. 

7.Unit has provided metalled road on ramp 

partially whereas remaining area inside the 

premise is not metalled as required according to 

CPCB guidelines.  

8.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

9.Unit has installed 04 no. of CCTV Cameras 

which are inadequate to capture entire unit 

whereas unit has not provided the access to 

ascertain the data storage of minimum 30 days 

as per CPCB guidelines. 

Status of Dust collector  

Not Installed 

50 M/s Chaudhary Industries,  

Village Mahiyudinpur, 

Yamuna Nagar 

16.01.2026 1.Unit has provided only 29 no. of sprinklers 

having 50 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025. 

2.Unit has installed Dry extraction cum bag 

filter followed by cyclone but not connected to 

screener section of the unit as required as per 

CPCB guidelines. 

3.Unit has provided 04 no. of conveyor belt out 

of which all belts are partially covered while all 

conveyor belts shall be covered properly as per 

Notification dated 02.09.2025. 

4.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

5.Unit has provided wind breaking wall only on 

two sides of the unit partially whereas 

remaining two sides are partially provided with 

brick masonary wall which is required as per 

Notification dated 02.09.2025. 

6.Unit has provided metalled road on ramp and 
near loading whereas remaining area inside the 

premise is not metalled as required according to 

CPCB guidelines.  

7.Unit has not submitted plantation plan after 
approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

8.Unit has installed 06 no. of CCTV Cameras 

whereas unit has not provided the access to 

ascertain the data storage of minimum 30 days 

as per CPCB guidelines. 

Status of Dust collector  

Installed 

The said unit is lying closed by the Board 

and electricity connection has also been 

disconnected. 

51 M/s Yamuna Industry (Stone 

Crusher), Village Ibrahimpur, 

Tehsil Chhachhrauli, Yamuna 

Nagar 

16.01.2026 1.Unit has provided only 14 no. of sprinklers 
having 34 no. of nozzles whereas atleast 50 no. 

of sprinklers are required according to 

Notification dated 02.09.2025. 

2.Unit has covered its screener sections; 
secondary crusher is partially covered whereas 

primary crusher is not covered while all 

crushing sections shall be properly cover as per 

Notification dated 02.09.2025. 

SCN Issued vide letter no. 

HSPCB/YR/2025/3064 dated 

28.01.2026 by post has been delivered to 

the unit on 05.02.2026.Further action 

will be taken after expiry of stipulated 

time period of 15 days. 
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3.Unit has installed Dry extraction cum bag 

filter followed by cyclone but not connected to 

screener section of the unit as required as per 

CPCB guidelines. 

4.Unit has provided 09 no. of conveyor belt out 
of which 01 belt is not covered whereas 08 belts 

are partially covered while all conveyor belts 

shall be covered properly as per Notification 

dated 02.09.2025. 

5.Unit has not provided flexible telescopic 

chute from top of discharge point to the ground 

level as per CPCB guidelines. 

6.Unit has provided wind breaking wall only on 

two sides of the unit partially whereas 

remaining two sides are not provided with wall 

which is required as per Notification dated 

02.09.2025. 

7.Unit has provided metalled road on ramp and 

near loading whereas remaining area inside the 

premise is not metalled as required according to 

CPCB guidelines.  

8.Unit has not submitted plantation plan after 

approval by the Divisional Forest Officer as 

required according to Notification dated 

02.09.2025.  

9.Unit has installed 08 no. of CCTV Cameras 

out of which only 06 cameras are operational 

whereas unit has not provided the access to 
ascertain the data storage of minimum 30 days 

as per CPCB guidelines. 

Status of Dust collector  

Installed 

 

 

3. The report summarizes the status as under:- 

“3.0. Submission and Prayer:  

It is humbly submitted that the Joint Committee has made the 
following progress in compliance to the orders of Hon’ble NGT dated 
19/11/2025. 
 
i. That the verification of 51 stone crushing units has been 

completed. All 51 units inspected by the Joint Committee so far, 

were found non-operational.  Out of these 51 Units, 11 units had 

been closed by the Haryana State Pollution Control Board due 

to previous non-compliances, while the remaining 40 units were 

found non-operational without any intimation to the HSPCB. 

Therefore, all the 40 no. of units have been directed to not to 

operate without prior intimation to the HSPCB. 

 
ii. All 51 stone crushing Units were found non-compliant with 

regard to environmental norms. 
 

iii. As per information provided by the HSPCB Member, the 
Haryana State Pollution Control Board has initiated action 
against the non-complying units. The HSPCB shall ensure that 
none of the non-complying Units shall operate without 
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compliance of environmental norms besides taking action for the 
previous violations/non-compliances. 

 

iv. Closure Action has been initiated against 16 no of stone 
crushing units found non-compliant with the prescribed siting 
criteria.” 

 

4. Learned counsel representing the HSPCB submits that as per 

disclosure in the report this exercise will be completed within four weeks. 

The joint Committee also in the last paragraph has sought four weeks’ time 

for filing the final report. Hence, the joint Committee is directed to file the 

final report within four weeks. 

 

5. List on 01.04.2026. 

 
 

Prakash Shrivastava, CP 

 
 

 
                                  Dr. Afroz Ahmad, EM   

February 19, 2026 
 Original Application No. 1127/2024 

(I.A. No. 422/2024) 
A 
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1121002



1131003



1141004
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1221012
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2531143
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2611151



2621152



2631153



2641154



2651155
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2681158



2691159



2701160



2711161



2721162



2731163
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2771167
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2801170
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2881178
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3021192



3031193



3041194
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3081198
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3141204
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3631253
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3711261
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